
THROUGH SPEED POST 


IN THKHIGH COURT OF DELHI AT NEW DELHI , 
f 

F.No.2321SA-3/Comp.IDHCIN0. ) 9 b J '3 - J9 
Dated ~ G " I C'l lIb

From 

The Registrar General 

Delhi High Court 

New Delhi 


To 

(On the Website of Delhi High Court) 

Sub: Quotation for 'AA' and 'AAA' Duracell Batteries 

Sir, 

This Court intends to purchase about 100 nos. of 'AA' and about 80 nos. of 'AAA' 
Duracell Batteries. 

Yon are, therefore, requested to submit quotation for 'AA' and 'AAA' Duracell 
Batteries, in a sealed envelope to the AO] (Comp.lSty), Ground Floor, LCB-III, Delhi High 
Court, on or before } 6 - II - 2. OJ/'. The validity of rates should not be less than 6 months. 

The envelope should be addressed in the name of "The Registrar General, Delhi 
High Court, New Delhi," and the subject of this letter be superscribed on the envelope. 

The quotation received after due date shall be summarily rejected. 

Yours truly, 

(Rajeev Chauhan) 

Assistant Registrar (Comp.) 


for Registrar General 


cc to: Dealing Assistant of Computer Branch. 

/ 


